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1 2 3 4 5
Bihar — 36.21 111.35 170.00
Goa — —_ 16.04 —
Guijarat 88.32 —_ 122.86 600.00
Haryana 97.44 — 93.90 200.00
Himachal Pradesh - — —_ 35.00
Jammu & Kashmir — - —_ 75.00
Karnataka 51.83 — 192.35 625.00
Kerala — — 27.20 50.00
Madhya Pradesh 76.43 —_ 65.82 1249.00
Maharashtra 275.46 —_— 44084 1050.00
Manipur —_ —_ 12.60 110.00
Meghalaya — 6.71 — 20.00
Mizoram — —_ 12.70 —_
Nagaland — — 16.20 —
Orissa 57.53 50.80 52.38 500.00
Punjab 292.28 — 83.66 100.00
Rajasthan 248.47 — 50.37 1100.00
Sikkim — — - 55.00
Tamil Nadu 219.01 - 155.41 875.00
Tripura — 42.14 16.20 35.00
Uttar Pradesh 63.88 38.87 675.05 575.00
West Bengal —_ 180.78 24.18 250.00
Pondicherry — — 20.22 —

ICDP= Intensive Cotton Development Programme.
SJDP= Special Jute Development Programme.

SUBACS= Sustainable Development of Sugarcane Based Cropping System.

OPP= Oilgeed Production Programme.

Setting up of Horticultural Farm in Punjab

2077. SHRI RAMASHRAYA PRASAD SINGH : Wili the
Minister of AGRICULTURE be pleased to state:

(a) whetherthe Governmenthave received any request
for the Punjab State Agricultural Export Promotion Corporation
to set up a horticultural farm at the land of agriculturist;

(b) if so,the details thereof and the action taken by the
Government in this regard;

(c) if not, the reasons therefor;

(d) whether this type of plan is also extended to other
States ;

(e) if so, the details thereof ; and
(f) if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF
AGRICULTURE ((DR. S. VENUGOPALACHARI) : (a)

Government of India have not received any such proposal
from the Punjab State Agricultural Export Promotion
Corporation.

(b) to (f) Question does not arise.
SPG Security

2078. DR. VALLABHABHAI KATHIRIA :
SHRI GORDHANBHAI JAVIA :
SHRI KASHIRAM RANA :

Will the Minister of HOME AFFAIRS be pleased
to state:

(a) whether a number of VVIPs and other political
leaders provided with SPG cover have requested the
Government for its withdrawal in view of the high cost of its
maintenance,

(b) if so, the details thereof ; and

(c) the reaction of the Government thereto?
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THE MINISTER OF STATE IN THE MINISTRY OF
HOME AFFAIRS (SHRI MOHD. MAQBOOL DAR): (a) and
(b) Requests have been reveived from Shri V.P. Singh,
former Prime Minister and his wife and Shri H.D. Deve

Gowda former Prime Minister requesting for withdrawal of
SPG.

(c) The requests of the former Prime Ministers are
under examination. Schemes for alternative security
arrangements based on latest threat perception which willbe
required in their cases are being drawn up.

Scholarship and Welfare Schemes

2079. SHRI JAGAT VIR SINGH DRONA : Will the
Minister of WELFARE be pleased to state :

(a) whetherthe scholarship and pension under various
beneficial schemes of the Social Welfare Department are not
being disbursed in Uttar Pradesh especially in Kanpur for
want of funds;

(b) if so, the reasons therefor ; and

(c) the steps being taken by the Union Government
and the State Government to provide funds to the social
welfare department ?

THE MINISTER OF WELFARE (SHRI BALWANT
SINGH RAMOOWALIA) : (a) and (b) Under the Centrally
Sponsored Schemes of Post-Matric Scholarship to students
belonging to SCs & STs and Pre-Matric Scholarship to the
Children of those engagedin unclean occupations, the State
Government of Uttar Pradesh has intimated coverage of
1,44,805 and 49, 179 beneficiaries, respectively, during
1996-97. The State Government has further intimatedthat in
1996-97 under the Scheme of Post-Matric Scholarship,
3,875 beneficiaries were covered in Kanpur with an
expenditure of Rs. 75 lakhs. No pension scheme is
implemented by Welfare Ministry.

(c) During1996-97a Centralassistance of Rs. 2070.823
lakhs was releasedtothe State Government of Uttar Pradesh
underthe Scheme of Post Matric Scholarship and Rs. 201.34
lakhs underthe scheme of Pre-Matric Scholarship. Complete
proposals underthesetwo schemesfor 1997-98 are awaited
from the-State Government.

Loans to State Financial SC/ST/OBC Development
Corporations

2080. SHRI P. NAMGYAL : Will the Minister of
WELFARE be pleased to state:

(a) whether J & K State SC/ST/OBC Development
Corporations provide loans and assistance to some
entrepreneurs ;
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(b) if so, whether entrepreneurs not eligible were also
provided assistance in J & K; and

(c) if so, the details thereof along with the reasons
therefor ?

THE MINISTER OF WELFARE (SHRI BALWANT
SINGH RAMOOWALIA) : (a) Yes, Sir.

(b) No such instance has come to the notice of this
Ministry.

(c) Question does not arise.
Report of the Chief Commissioner

2081.SHRIN. RAMAKRISHNA REDDY : Willthe Minister
of WELFARE be pleased to state:

(a) whether the report of the disabilities chief
commissioner has not been laid in the Parliament ;

(b) if so, the reasons therefor ; and

(c) the steps proposed to be taken to inform the
Parliament from time to time about the welfare measures
taken for the disable persons ?

THE MINISTER OF WELFARE (SHRI BALWANT
SINGH RAMOOWALIA : (a) Yes, Sir.

(b) and (c) As per the provisions of the Persons with
Disabilities (Equal Opportunities, Protection of Rights and
Full Participation) Act, 1995, Central Government shallcause
the Annual Report submitted by Chief Commissioner to be
laid befor each house of the Parliament giving full account of
his activities during the previous financial year.

Chief Commissioner for Persons with Disabilities has
been recently appointed vide Government order dt.
5th June, 97. As per rules framed under the Act, Chiet
Commissioner shall, as soon as, possible afterthe end of the
financial year not later than 30th day of September in te next
year shall prepare and submit an Annual Report to the
Government. The Report willbe laid before the Parliament as
and when received from the Chief Commissioner during
1998.

[Translation]
Delhi Police

2082. KUNWAR SARVARAJ SINGH :
SHR! BRIJ BHUSHAN TIWARI :

Will the Minister of HOME AFFAIRS be pieased
to state:

(a) the number of incidents of murder, suicide and
death due to Police torture in Delhi during May, June andtill
date ;



